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Bl 4. QA-12015/23/2021-QA-FSSAI
F. No. QA-12015/23/2021-QA-FSSAI
ARG Qrel Y& Ud D
Food Safety and Standards Authority of India
(TTRT YR&T W& A AR, 2006 & dad LAfUd T denfid uTfeemur)
(A Statutory Authority established under the Food Safety &
Standards Act, 2006)
(TTUTETT ST TH1T)
(Quality Assurance Division)
THIIY e, Pica s, 73 Rell-110002

FDA Bhawan, Kotla Road, New Delhi - 110002

f&i® /Dated, 30 3rd 2024

3Mce/Order
faw: T AaRe wiRde ffics, AR & Aded & &/ & Geg A |

Subject: Revocation of Suspension of Anacon Laboratory Private
Limited, Nagpur-reg

THUIUIURTS BRI 9 T 3Neel e 10 93 2024 & %A H, T

IR Tgae fAfiics, AFGR (ThUaTaans IS, 9. 11/Sseg/Thuauauans/2014) &
feTa™ deater TTa ¥ R faar ST & |

In continuation to FSSAI Office Order of even number dated 10t®
June, 2024, ,the suspension of Anacon Laboratory Private Limited,
Nagpur (FSSAI Reg. No. 11/W/FSSAI/2014) is hereby revoked with
immediate effect.

2. T8 AR H&H WISRT & rgAed | SR faar ST g| This issues with the
approval of Competent Authority.

Signed by
Sweety Behera
Date: 30-08-2024 18:42:48

(T a2)
(Sweety Behera)
YT (T[UraT STAT)
Director (QA)
FSSAI, New Delhi
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ufd/ To

1. Anacon Laboratory Private Limited, Nagpur; FP-34,35 Butibori Food
Park, Five Star Industrial Estate, Nagpur- 441122, Maharashtra

Copy to:

1.

State Food Safety Commissioners (All States/UTSs)

2. All Authorized Officers and Designated Officers, FSSAI
3. CEO, NABL, New Delhi

Copy for information to:

1.

2
3.
4

()]

PPS to Chairperson, FSSAI (HQ), New Delhi;

. PS to CEO, FSSAI (HQ), New Delhi;

Executive Director (CS), FSSAI, New Delhi

. Director (Imports), FSSAI, New Delhi-for necessary changes in

FICS.
Regional Director, FSSAI regional Office
CITO FSSAI, New Delhi-for uploading on the FSSAI website
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